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ar-kdoWll Ia Bhojodih Wuher'7 
Plaat 

6850. SHRI A. K. ROY: Will the 
Minister of ENERGY AND COAL. 
be pleased to state: 

(a) whether he is aware that fre-
quent breakdown in Bhojodih Wuh-
ery Plant has caused heavy fall in 
production; and 

(b) if so, the details about these 
breakdown, loss caused thereby and 
the reasons for the frequent ~eak
down? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY (SHRI 
VIKRAM MAHAJAN): (a) and (b). 
Bhojodih Washery was not affected 
by breakdowns. In April-June, 1980, 
it worked at 91 per cent of the de-
signed capacity. 

Disposal 01 Molasses b)' 8apr 
Factories 

6851. SHRI MOHAN LAL PATEL: 
Will the Minister 01. PETROLEUM 
AND CHEMICALS be pleased to 
sta~: 

(a.' what are the va,riowa mod-
of use of mo1e.sse8 from the sugtar 
factories; 

(b) whether it i.s a fact that due 
to lack of dasnaDd of molaase8, sugar 
factories are forced to dEStroy mola.s-
ses and u .uch in~urring 10Mee; 

(c) if iO, what steps ~vernmeDt 

have taken or proposes to take in the 
matter; 

(d) whethet' it is a fact that Gov-
ernment had aanctioned export que~ 
of molasses to various parties during 
1st April, 19'77 to 31st December, 
1979; 

(e) if so, the names and details 
thereof ineluding the san<:t1oned 
quotas to each one of them and the 

quantity and amount of molasses ex-
ported by them; and 

(1) the foreign exchange earned 
therefrom? 

THE MINISTER OF PETROLEUK 
AND CHEMICALS AND FERTILI-
ZERS (SHRI VEERENDBA PATIL.: 
(a) Sugar factory molasses are prJ. ... 
marily used for the manufacture at 
alcohol, yeast and a number of che-
micals. They are &lao used for the 
manufacture of cattle feed. 

(b) No reports haVe been receiyed 
regarding destruction Of molasses br 
any sugar factory due to lack al 
demand. 

(c) Does not arise. 

(d) and (f). During the period 
1-4-1977 to 31_12.1979 export 01. 
molasses through the State Tr~ 
Corporation of India Ltd. was allo-
wed only on the spaeific recom-
mendatIOns of the Department of. 
Chemicals and Fertilisers except for I 

a brief period from 29-11-1978 to 
31-3_197g when the export Of tpolu-
ses was brought under Open Generel 
Lioence (ooL) and exports could be 
affected on the prodnction of a clea-
rance certificate issued by the State 
Commissioner of Excise of the State 
concerned to the Government that 
the product to be exported had beeft 
produced in the State, The detaila of 
the expoP't of molasses made by the 
State Trading CorporatIon of India 
Limited are as follow!:-

Yf'ar 

1977-78 

1978-79 

1979 (upto. 
3 1- 12- 1979) 

Quantity Value in 
in tonne! Rs. lakhl 




